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13. S.D. Hari Mandir Girls, Nabi Karim. 

14. Swami Shivanand Mem. School, 
Punjabi Bagh. 

15. S.D.Gujarat Sec. School, Kirti 
Nagar. 

Delhi Administration has not granted 
permission to run these public schools in the 
buildings of aided schools. In regard to the 
action against these schools, Delhi Admini
stration is consulting their Law Department. 
Action against these schools, if any, will 
depend upon the advice of the Law Depart
ment of Delhi Administration. 

[English) 

Urban Sites for Educational Institutions 
in Punjab 

4808. SABA SUCHA SINGH: Will the 
PRIME MINISTER be pleased to state: 

(a) the number of sites earmarked for 
educational institutions in urban estates in 
Punjab; 

(b) the number of such sites allotted to 
private institutions; 

(c) the criteria for such allotments: and 

(d) the difference of rate of1ee charged 
by them? 

THE MINlSTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE
VELOPMENT (PROF. M.G.K. MENON): (a) 
to (d). The information is being collected and 
will be laid on the Table of the House. 

[ Translation] 

Release of Sikh Army Deserters 

4809. S. ATINDER PAL SINGH: Will 

the PRIME MINISTER be pleased to state: 

(a) the action so far taken about the 
release of Sikh army deserters who left their 
barracks after operation Blue Star in 1984; 

(b) the benefits proposed to be made 
available to the next kin of the soldiers who 
died at that time; 

(c) the time by which the jawans who 
are lodged in jails hundreds of miles away 
from their native districts and outside Punjab 
and 12 jawans lodged in Naini jail in Allahabad 
are likely to be released and the reasons for 
delay in their release; 

(d) the total number of such army de
serters, the number of those who were killed 
while preventing them from leaving their 
barracks and the number of those who are 
still in jails; and 

(e) the number of deceased army de
serters whose next of kin have been given 
financial assistance? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) All personnel except 15 

have been released from civil jails. 

(b) The following benefits have been 
given to the next of kin of the soldiers who 
died at that time. 

(i) OrdinarJ Family Pension. 

(ii) Army Group Insurance benefits. 

(c) At present, there are onlytwoJawans 
lodged in Naini Jail (U.P.) and they will be 
transferred to jails in Punjab. 
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(d) The total number of Army deserters 
is 2,709. The number of those killed is49. 15 
are still in jails. 

(e) 49. 

[Eng/ish] 

Decline In TV sale 

4810. PROF. SAVITHRI LAKSH-
MANAN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether there is any fall in the sale 
of televisions last year; 

(b) whether Government propose to lift 
excise duty imposed upon black and white 
T.V.; and 

(c) if not, the steps taken to bring T. V. to 
the reach of rural buyers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE
VELOPMENT(PROF. M.G.K. MENON): (a) 
There has been a marginal decline in TV 
production from 4.4 million nos. in 1988 to 4 
million nos. in 1989 for Black and White TV 
sets, and from 1 .3 million nos. in 1988 to 1.2 
million nos. in 1989 for Colour TV sets. 

(b) and (c). Black and White TV sets of 
screen size exceeding 15 ems. but not ex
ceeding 36 ems are already exempt from 
payment of excise duty. At present, there is 
no proposal to exempt other categories of 
Black and While TV .sets: 

The TV industry has been advised to 
step up marketing and after-sales-service 
arrangements in rural/semi-urban and re
mote locations and to devise imaginative 
ways of increasing sales. 

'Oak Forests' 

4811. SHRI C.M. NEGI: Will the PRIME 
MINISTER be pleased to state: 

(a) whether Government have con
ducted any statistical survey of Oak forests 
in the country as a whole; 

(b) if so, the area under oak forests in 
the country and in the districts of Pauri, 
Chamoli, Tehri, Uttarkashi and Almora of 
Uttar Pradesh; 

(c) the name of place and area where 
the biggest oak forests are. found in the 
country; and 

(d) the steps being taken for oak plan
tations and preservation in Garhwal Hills? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (PROF. M.G.K. MENON): 
(a) to (d). The information is being collected 
and will be laid on the Table of the House. 

Nuclear fuel Complex and Orissa sand 
Comple~ 

4812. SHRI BHAJAMAN BEHERA: 
SHRI ANADI CHARAN DAS: 

Will the PRIME MINISTER be pleased 
to state the present status of the Nuclear 
Fuel Complex and Orissa Sand Complex 
with re~rd to completion and aenievements? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL
OGY AND MINISTJ;R OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MtNJSTRY OF HUMAN RESOURCES 
DEVELOPMENT (PROF. M.G.K. MENON): 
Nuclear Fuet Complex was establlshtld at 




